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S.K, Arors, son of Sri S,R, Arora,
Working as ’Wireman and prosantly

Posted at Lajpat Nager Telephona

Exchange, Xanpul,

Ved prekash S/o0 Sri A R, Saxena,
Working as wWiremsn, presently
Posted at Lajpat Nagar Telehpone
Exchange, Kanpul,

Keke Srivastave 3/o Sri Gaya Prasad,
WJorking as Wirsmand and presently
Posted as Lajpat Nagar, Telsphone
Exchange, Kanpur,

Anand Prgkash Srivastava S/o Late Sri KN Lal,
Working as Wireman and presently postad at
Lajpat Nagsr, Telephone Exchange, Kanpur,

G.P, liisra Son of Sri Brij Oehari Lal,
Working as Wireman and presently posted
at Lajpat Negar Telephone Exchange,
Kanpur,

Satish Chandra Son of Late Jagdishwar Shukla,
working as Jireman and presently posted at
Lajpat Nagar,Telephone Cxchange, Kanpur,

UeK, Dixit Son of Late UN Dixit,
working as Wireman and prasantly poested at
Telephons Bhawan Exchange, Mal Road, Kanpur,

Ke3, (iisra Son of Late Sri Brij Mohan Lal Misre
working as Jireman and presently posted at
Telephone Bhawan, Exchanga fial Road, Kanpur,

VeNo Jalota Son of Sri U,N. Jalota, working as
Wireman and presently posted at Talephune Bhawan,
txchange (el Road, Kanpur,

Ram Asre Son of Sri Mangli Rak, working as uireman
and presently posted at lelephone GShawan,
txchange fial Road, Kanpuf,

Babu Ram Son of Kalicharan, working as uWireman,
and presently posted at Kidwai Nagar, Kanpur,

Daya Ram Son of Naerain Lal, working as Wireman
and presently posted at aL(.i.duai Nagar,Kanpul,
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13, Abhy amanu Singh Son of Ramadhar Singh,
Working as Wireman and presently posted at
Telephone Exchange, Krishna Nagar ( Chakeri),
Kanpul,

14, Chhedi Lal Son of Madari Lal, working as
Wireman and presently posted at Benajhawar
Exchange, Kanpul,

(Sri UP Gupta, Advocate)

e o o o ® .Applicant

~

yersus
Chief #anager, Telecom, Telephone Bhawan,

fial Rosd, KanpuT,

20 Chief General Manager Telecommunication,
fal Road, KanpuT,
v
3o Director Generel, Directorate the Department

of Telecommunication, Sanchar Bhawan, Neuw Delhi,
4, Union of India through Secretary,

Ministry of Communication Government of India,

New Delhi,

(Km, Sadhns Srivastava, Advocate )
e o o o o QROSPOHdBﬂts
UORDER(UTr al)
By Hon'ble Mr, S, Dayal, A.f,

This epplication has been filed seeking grant of
pay scale of Rs,950-1500 to the applicants in accordance
with Recruitment Rules, The applicants have praysd that

- the responcdents be directed to grant pay scals of R8,950=

1500 to the applicant w.s.f, 1=1=1986, The applicants have
claimed that they should also be declared entitled to old
pay scale of Rs,260-400 prior to the recommendation of

the scale of 4th pay Commission, The arrears of the differer

of pay uith interest have alsc been claimed,

2. The applicants claim that they are uWiremen which is
classified as Group 'C' posty with the pay scale of R8s, 950~
1590 in the Department of Telecommunication, They claim

i\

\\that they are not being paid the scale of R8,950-1500 despit
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their representations, They claim that Wiremeny in all
other departments have been granted pay scals of R8,950=150
The applicents have claimed relief in the backdrop of the

above facts,

3e The arguments of Sri 0P Cupta, counsel for the
applicant and Km, Sadhna Srivastava, counsel for the

respondents have been heard,

4, Learned counsel for the respondents has mentioned
that the applicants in this case have represeﬁted their
case for grant of scale of 8,950« 1500 but the case

was rejected by the respondents by order dated 16-1=-1992,
The said order has not been annexed with the counter

reply and the applicants have denied that they have

received any copy of such order, The applicants had
filed a representation with the respondents and learned
counsel for the applicant mentions that the said
representation was given on 1-4-19592 although no dates have
been mentioned in the representation, which is Annexure-1
to the 0UA, He also drews our attention to the letter
dated 4.5.1992 by means of which the matter of grant

of new pay scale on the basis of amended rules for
Wiremen was forwarded by the Chief Gensral /Manager,
Lucknow to Directorste of Telecommunication, New Delhi,
Therefore, the matter regarding grant of pay scale to
the applicant still appears to be under consicderation

as the counsel has not shown any order after this date
and learned counsel for the applicant mentions that the
applicants are still in & pay scale lowsr than whatever

has been claimed in the UA,
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Se under these circumstance, WE permit the applicants
to make representation within one month to the respondent
No.3 and direct the respondent no.3 to dacide the same
within a period of foul months from the date of recaipt
of a copy of this order, The OA is accordingly disposed
of with the above direction. There shall be no order

as to costs,
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